
 
 

H I G H C O U R T O F S I K K I M  

G A N G T O K  

No. 30/HCS         Date : 12.9.2016  

N O T I F I C A T I O N  

Hon’ble the Chief Justice (Acting), High Court of Sikkim has been pleased to 

constitute a Museum Committees comprising of the following members:- 

1.  Hon’ble Mr. Justice A. P. Subba,     Chairman  

Former Judge, High Court of Sikkim  

2.   Registrar General       Member-Convenor  

High Court of Sikkim  

3. Shri Tashi Densapa,      Member Director, 

Director, National Institute of Tibetology 

4.  Shri S. T. Gyatso,       Member  

Joint Director, Cultural Affairs &  

Heritage Department,  

5.  Shri Bhaskar R. Pradhan,      Member 

 Sr. Advocate 

6. Mr. N. B. Khatiwada,      Member  

Sr. Advocate  

7. Ms. Dixita Gurung,       Member  

Archives Officer,  

Cultural Affairs & Heritage Department,  

        By order, 

              Sd/-  

(K.C.Barphungpa)  

Registrar General  

Memo No. 5584-98/HCS   

Dated: 12.9.16 


